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nnorm system of syllabu, Qualification 

for ntrance and duration of the course 
or homoeopathic medical colleges 

throughout the country; and 

(b) if so, the detail in this .regard? 

TH MISTER OF HEALTH AND 
FA ILY WELFARE (SHRI B. SHAN-

- --- -. -----

KARAN D): (a) nd (b). Ye, S' • 
Regulation , framed by Centr 1 
Cbunqi,~ of HOlllOeOpath;y prescribing 
uniform y tern of yllabu for DiploDl , 
Degree and Graded Degr Cour ia 
homoeopathic m dical college in tbe 
ountry ha vebe 0 approved by the Go· 

ernment. A statement giving th required 
detail i laid on the Table of abba. 

StateDleDt 

SI.No. Nomenclature ofeour e Entry qualification Duratlon ofth C 

I. D.H.M.S. (DipIom'l Cour e) . Intermediate Scienc or its 
equivalen t examination 
with Physics,Ohemistry 
and Biology as subjects. 

4 Y ars ir 1 i\ (" f 
months compulsory int fl)-
hip. 

2. B.H.M.S. (Direct Degree Course) Intermediate Science or its 
equivalen t examination 
with Physics, Ch mistry 
and Biology as subjects. 

5· I /!i. yf'2.rs C<'UJ' (> j d h, 
of one year compu] ory 
internship. 

3. R.H.M.S. (Grn.ded Degree Cours ) Diploma Course in HOIDoe-
opathy of 4 years dura-
tion. 

2 years inc1usiv of6 m ntJ 
oompulsory into n ip jn 
respect ofcandidat who 
have not done th com-
pul ory intern hip in 
th ir diploma course. 
Ih resp ct of other , the 
duration will b only 
Ii year. 
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loim of rop rty Left by I dian in 
Jganda 

*272. S RT S. B. SID AL: 
SHRIMAn MADHURI SI GH: 

Will the Minister of EXTERNAL 
AIR b pleaseo to tate: 

(a) whether Government had made a 
tudy of Indians who were forced to leave 
ganda by the di Amfit regime and who 

ap lied to the Uganda Government for 
re tor tion of their properties; 

(b) the number of Indians who put in 
cl im to get b ck prop rtie in Uganda; 
and 

(c) the number of Indian who did 
not want to return to that country and 
compen ation paid to them? 

MINISTER OF EXTERNAL 
A FAIRS (SHRI P. V. NARASIMHA 

0): (a) Ye, ir. 

(b) 1 34 cl~im from ndi n were 
lodged with the Uganda Government 
through tHigh ommi ion of India. 
o th • 1038 claim were ub taBt.iated 

nd id r d or compen tion. The 
nd overnment has inee ttled 628 

mounting to R. 1,4488,792.60. 

of 

• 
Uganda or through the Ugandan High 
Comml ion in ew Delhi or London or 
Ottawa within 90 days from 21-2-1983. 

Medicints tored in A.l.I.M .. u . 

*273. SHRI RASHEED MASOOD: 
SH B. D. SINGH: 

Will the Minister of HEALTH A D 
FAMILY WELFARE be ,pleased to 
state: 

(a) whether it i a fact that de pite the 
fact that it wac discovered by a team of 
Drug Control Officers sometimes back 
that drug meant for patients in the 
AIIMS were stored and pre erved in 
highly improp rand l;lDsafe conditions by 
the Pharmacy Department of the Institute, 
no measure have been taken to improve 
the conditions; and 

(b) if so, what step have been ta en 
by the Government to remove the 
deficiencies pointed out by the team of 
Drug Control officers in tortng and 
pr6Sefving the drugs in the AIlM.S? 

THE MINISTER OF HEALTH A D 
PAM LV WELFARE (SHRT B. SHAN-
KARANAND): (a) and (b). A team 
of Drug Control official had visited 
A.LIM.S. in October 1979 and had given 
certain ugge tiODs for effecting improve-
ment in the functiOning- of th PTl'armacY 

partment. Again, Drug In pecters of 
Delhi Admini tration visited th A.I.LM.S. 
in November, 1982 a'nd found the torage 
conditions, by and large, sati factory. 
They have also made some ugge tions for 
effecting further improvement. Institute 

uthoriti s are taking nece ry remedial 
m a ure in this directIon. 
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